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IMft. Skat S. A. Agadl:  WiU  the
Minister af lrrl(iUaa and Power be 
pleased to state the amounts given as 
loans and/or Grants for the construc
tion  of the  Bhakra, Tungabhadra, 
Mtpijuna Sagar, Upper Krishna and 
Sharawathi Projects, year-wise, since 
their inception to-date?

The Minister of Irrigation and Power 
(Dr. K. L. Rao): A statement contain
ing the requisite information is laid 
an the Table of the House.  [Placed 
ta Library. See No. LT- M/67].
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AtisuU Canal Scheme la Madras

DM. Shri Naaja Otwler: Will the 
Minister of Irrigation aad Power  be 
pleased to state:

(a)   whether  th«  Avanashi Canal 
Scheme in Madras State has been in
cluded in the Fourth Vive Year Plan;

(b) tt eo, ithe estimated east thereof: 
and

(c) if not, the reasons therefor?

The Minister at Irrigation and Fewer
(Dr. K. L, Rao): (a) to (c). The.Gov
ernment of Madras had, in their Draft 
Fourth Five Year  Plan, proposed a 
scheme for  provision  of Irrigation 
facilities in Avanashi area. The esti
mated coat of the scheme was shown 
as Rs. 0. lakhs.  The Fourth Five 
Year Plan is. however, yet to be fina
lised.
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129. Sbri I. A. Prasad:
Shri Onkar U  Bern:
Sbri N. K. Sanghl:
Shri S. C. Jha:
Bkri Onkar Singh:
Sbri Debabrata Barn:

Will the Minister of Health  and 
Family w mih. lie pleased to state:

(a) whether It to a fact that Govern
ment have decided  to give incentive 
bonus to married couples who give an 
undertaking to limit the sie of their 
families to a maximum of two child
ren; and

(b) if so, the details thereof?

Tbe Minister of Health and Family 
Wanning (Or. S. Chandrasekhar): (a)
and (b). No.  Government have; on 
the recommendation  of the Central 
Family Planning Council, appointed a 
Committee called  the Small Family 
Incentive Committee. The Committee 
is to present its report to Government 
by the 0th September 1967. Tbe re
commendations of the Committee will 
be considered thereafter.

ItaUan-Loan for Fertiliser Factories

1250. Shri Y. A. Prasad:
Sbri N. K. Sangbt:
Sbri Debabrata Barua:
Sbri Vlahwa Nath Pandey: 
Sbri K. P. Singh Dm :
Sbri Baa Utahan Gnpta: 
Shrimati Sharda Mnkerjee: 
Shri bdnjil Gapta:
Shri P. K. Deo:
Sbri Dhlrendranath:

WUl the Minister of Fetrotera an* 
Chemicals be pleased to state:

(a) whether Government are nego
tiating with the  Italian Government 
for loan tor tbe fertiliser factories in 
India;

(b) whether the negotiations haw 
been finalised; and

(c) if ao, the tactoriaa for which tka 
loan is being sougktT




